
 
 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
COURT-II 

(Appellate Jurisdiction) 
 

Appeal No. 284 of 2015 & IA Nos. 68 of 2016 

 
Appeal No. 288 of 2015 & IA No. 69 of 2016 

 
Dated: 9th October, 2017 

 
Appeal No. 284 of 2015 & IA Nos. 68 of 2016 

In the matter of
 

:  

Indraprastha Power Generation Co. Ltd.    … Appellant(s)  
Versus  

Delhi Electricity Regulatory Commission & Ors.   … Respondent(s)  
 
 
Counsel for the Appellant(s) :  Mr. Anand K. Ganeshan 
 
Counsel for the Respondent(s) :  Mr. Dhananjay Baijal 
  Mr. Nikhil Nayyar for R-1 
 
  Mr. Amit Kapur 
  Ms. Vishal Anand 
  Mr. Rahul Kinra for R-2, R-3, R-4 
 
 

 
Appeal No. 288 of 2015 & IA No. 69 of 2016 

In the matter of
 

:  

Pragati Power Corporation Ltd.     … Appellant(s)  
 
Versus.  
 

Delhi Electricity Regulatory Commission & Ors.   … Respondent(s) 
 
 
Counsel for the Appellant(s) :  Mr. Anand K. Ganeshan 
 
Counsel for the Respondent(s) :  Mr. Dhananjay Baijal 
  Mr. Nikhil Nayyar for R-1 
 
  Mr. Amit Kapur 
  Ms. Vishal Anand 
  Mr. Rahul Kinra for R-2, R-3, R-4 



 
:2: 

 
 

 
ORDER 

 

List the matter for hearing on 23.11.2017 at 2.30 p.m.
 

.  

 
 

 (Justice N.K. Patil)                      (I. J. Kapoor) 
  Judicial Member                            Technical Member 

                         
mk/vt 
 


